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i . Allahabad this the 11th day of December, 2000.
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COR .;A.. 5‘.'13.- Hon'kble Mr, Justice R.R.K. Trivedi, V.C.
]
Orginal Applicatlion No, 888 of 2000 -
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NeP. Agrawal, 5/o Late Days Ram, Aged about 56 years,

o Wi

Public Relations Inspector (P), New Mandi,

Head Postoffice, Muzaffarnagar.
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Counsel for the apolicant :- Srl K.P. Srivastava.
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| 1, inion of Indda through the Secretary (Poetsh

Department of Post, M/o Commnunication, Govt. of

& _ ' India, New Delhi,
2¢ The P.M.3, Dehradun Region, Dehradun, U,.P.

3. The 8r. Supit, of Post Offices, Muzaffarnagar :

Division, Muzaf&arnagar, U.P.
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ounsel for the respondents:= Sri R.C. Joshi.
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ORDER (orxal)
~ (By Hon'ble Mr. Justice R.R.M. 'Br
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dt. 26.05.00 passed by Sr. Supdt. of Post Offices,
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Muzaf£farnagar Division, Muzaffarnagar. By ﬁhis-o:ﬂhﬂj
applicant has been transferred from the post of Public
Relation Inspector (Posts) to the post of Pastal
Assistant. Against the aforesaid order of transfer ,
applicant haﬁjfiled a represntation before Post Master

genaral (respondent No.2) which has not yet been decided

and is still pending.

2 Considering the facts that the apclicant has
already been approached toO competent .authority against
the transfer order, i: is not appropriat:&&d(%ribqnal'
to_interfere at this stage. The application 1s disposed | |
of with the direction to respondent No. 2 to fiispose of' 8
the representation of the applicant by reasoned order

within 2 month f£rom the date a coOpY of this order is

filed before nhim.

T - There will be no order as to costsS., )
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